
ITEM NO.40 to 43 & 45 to 52       COURT NO.1       SECTION PIL-W

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition(s)(Civil) No(s).1333/2026

M A BABY                                           Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

IA No. 319275/2026 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 319608/2026 - CLARIFICATION/DIRECTION
IA No. 319612/2026 - CLARIFICATION/DIRECTION
IA No. 319611/2026 - CLARIFICATION/DIRECTION
IA No. 319609/2026 - CLARIFICATION/DIRECTION
 
WITH

CONMT.PET.(C) No. 844/2026 (PIL-W)
IA No. 317566/2026 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 318427/2026 - INTERVENTION APPLICATION
IA No.318327/2026 - INTERVENTION/IMPLEADMENT APPLICATION
IA No.318717 - INTERVENTION/IMPLEADMENT APPLICATION

W.P.(Crl.) No. 429/2026 (PIL-W)

ITEM NO.41

Writ Petition (C) Diary No(S).63858/2026 (X)

ITEM NO.42

Writ Petition(s)(Crl.) No(s).427/2026 (PIL-W)
IA No. 319134/2026 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 319156/2026 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 319331/2026 - INTERVENTION APPLICATION

ITEM NO.43

Writ Petition(s)(Crl.) No(s).417/2026 (PIL-W)

ITEM NO.45

Contempt Petition (C) Diary No(S).63921/2026 (PIL-W)

ITEM NO.46

Contempt Petition (C) Diary No(S).63943/2026 (PIL-W)
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ITEM NO.47

Contempt Petition (C) Diary No(S). 63948/2026 (PIL-W)
IA No. 318904/2026 - APPLICATION FOR PERMISSION

ITEM NO.48

Writ Petition(s)(C) No(s).1334/2026 (X)

ITEM NO.49

Writ Petition(s)(C) No(s).1336/2026 (PIL-W)
IA No. 319623/2026 - EXEMPTION FROM FILING O.T.

ITEM NO.50 

Writ Petition(s)(C) No(s).1338/2026 (PIL-W)

ITEM NO.51

Writ Petition(s)(C) No(s).1335/2026 (PIL-W)
IA No. 319454/2026 - EX-PARTE STAY

ITEM NO.52

Writ Petition(s)(C) No(s).1329/2026 (X)
 
Date : 13-10-2026 These matters were called on for hearing today.

CORAM :  HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE JOYMALYA BAGCHI
         HON'BLE MRS. JUSTICE V. MOHANA

For Petitioner(s) :Ms. Maneka Guruswamy, Adv.
in It.40           Mr. Chand Qureshi- 3063, AOR
                   Mr. Shailendra Mani Tripathi In Person, Adv.
                   Mr. Rakesh Kumar, Adv.
                   Mr. Pradeep Kumar Yadav, Adv.
                   Ms. Pooja Shilpkar, Adv.
                   Mr. Priyendu Raghav Mishra, Adv.
                   Mr. Vishal Kumar, Adv.
                   Mr. Tayyab Khan Salmani, Adv.
                   Mr. Harish Lodhi, Adv.
                   Mr. Mujahid Ahmad, Adv.
                   Mr. Imran Siddiqui, Adv.
                   Mr. Gaurav Yadava, Adv.
                   Ms. Davinder Pal Kaur, Adv.
                   Mr. Shahzad Naqvi, Adv.
                   Mr. Anand S Jondhale, Adv.
                   Mr. Amarjeet Kumar Singh, Adv.
                   Mr. Aarif Ali, Adv.
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                   Mr. Dhirendra Kumar Verma, Adv.
                   Mr. Raj Kumar Yadav, Adv.
                   Mr. Shahid Ali Siddique, Adv.
                   
                   Mr. Kapil Sibal, Sr. Adv.
                   Mr. P.V. Dinesh, Sr. Adv.
                   Mr. N Hariharan, Adv.                   
                   Mr. Subhash Chandran K.R- 3704, AOR
                   Mr. Anirudh K.P, Adv.
                   Ms. Aparajita Jamwal, Adv.
                   Mr. Sidharth Kaushik, Adv.
                   Ms. Sumedha Sarkar, Adv.
                   Mr. Nikhil Pahwa, Adv.
                   Mr. Kabir, Adv.
                   Ms. Punya Rekha Angara, Adv.
                   Mr. Aman Akhtar, Adv.
                   Mr. Amartya Kanjilal, Adv.
                   Ms. Vasundhara Raj Tyagi, Adv.
                   Mr. Apoorv Kumar, Adv.
                   Ms. Anna Oommen, Adv.
                   Mr. Fidal Tom, Adv.
                   Ms. Anushka Singh, Adv.
                   M/s KRS Associates, Adv.
                                      
                   Ms. Nitya Ramakrishnan, Sr. Adv.
                   Ms. Shahrukh Alam, Adv.
                   Ms. Akriti Chaubey- 2742, AOR
                   Mr. Shantanu Singh, Adv.
                   Mr. Ishit Patel,, Adv.
                   Mr. Aditya Krishna, Adv.
                   Mr. Darshan Sejwal,, Adv.
                   Mr. Abhay Nair, Adv.  

In It.41           Dr. Menaka Guruswamy, Sr. Adv.
                   Ms. Arundhati Katju, Sr. Adv.
                   Mr. Lavkesh Bhambhani- 4313, AOR
                   Mr. Anmol Gupta, Adv.
                   Ms. Ritika Meena, Adv.
                   Ms. Spriha Pachauri, Adv.
                   Ms. Shaswati, Adv.
                   Ms. Bhumika Yadav, Adv.
                   Mr. Rudrank Patel, Adv. 

in It.42           Mr. Kapil Sibal, Sr. Adv.
                   Mr. Gopal Shankar Narayan, Sr. Adv.
                   Mr. Shoeb Alam, Sr. Adv.
                   Ms. Fauzia Shakil- 2429, AOR
                   Ms. Rashmi Singh, Adv.
                   Ms. Aparajita Jamwal, Adv.
                   Mr. Ujjwal Singh, Adv.
                   Ms. Nazmeen Ahmed, Adv.
                   Mr. Khalid Ali, Adv. 
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in It. 43          Mr. Narendra Mishra, Adv.
                   Ms. Aakanksha Tiwari, Adv.
                   Ms. Preeti Chauhan, Adv.
                   Mrs. Priyanka Dwivedi, Adv.
                   Mr. Tilak Raj Pasi, Adv.
                   Dr. Ashutosh Bansal, Adv.
                   Ms. Dipika Malhotra, Adv.
                   Mr. Gyanendra Kumar Pandey, Adv.
                   Mr. Keshav Choudhary, Adv.
                   Mr. Sudhanshu Tiwari, Adv.
                   Mr. Awadhesh Kumar Dubey, Adv.
                   Ms. Preeti Sirohi, Adv.
                   Mr. Parimal Kumar Sarkar, Adv.
                   Mr. Daleep Singh, Adv.
                   Mr. Shiv Sagar Tiwari- 1165, AOR   

in It.45           Mr. Narendra Mishra, Adv.
                   Ms. Aakanksha Tiwari, Adv.
                   Ms. Preeti Chauhan, Adv.
                   Mrs. Priyanka Dwivedi, Adv.
                   Mr. Tilak Raj  Pasi, Adv.
                   Dr. Ashutosh Bansal, Adv.
                   Ms. Dipika Malhotra, Adv.
                   Mr. Gyanendra Kumar Pandey, Adv.
                   Mr. Keshav Choudhary, Adv.
                   Mr. Sudhanshu Tiwari, Adv.
                   Mr. Awadhesh Kumar Dubey, Adv.
                   Ms. Preeti Sirohi, Adv.
                   Mr. Parimal Kumar Sarkar, Adv.
                   Mr. Daleep Singh, Adv.
                   Mr. Shiv Sagar Tiwari- 1165, AOR   

in It.46           Mr. K.K. Venugopal, Sr. Adv.
                   Mr. Gopal Sankaranarayanan, Sr. Adv.
                   Ms. Pooja Dhar- 2048, AOR
                   Mr. Vishal Sinha, Adv.
                   Mr. Aman Prasad, Adv.
                   Mr. Shourya Dasgupta, Adv.
                   Mr. Siddharth Venugopal, Adv.
                   Mr. Tushar Srivastava, Adv.
                   Ms. Bijaharini Gopalakrishnan, Adv.
                   Mr. Rishav Ranjan, Adv.
                   Ms. Samriddhi Agarwal, Adv.
                   Mr. Divyansh Thakur, Adv.
                   Ms. Gantavaya Vasisth, Adv.
                   Ms. Nivedita Rani, Adv.
                   Mr. Ark Chandel, Adv.
                   Ms. Pratishtha Agarwal, Adv.
                   Mr. Apar Gupta, Adv.
                   Mr. Aditya Dubey, Adv.   

in It.47           Mr. Gaurav Kumar, Adv.
                   Mr. Sanjiv Misra, Adv.
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                   Mr. Naman Shrestra, Adv.
                   Mr. Pawan Reley, Adv.
                   Mr. Prakash Sharma, Adv.
                   Mr. Mukesh Kumar Thalour, Adv.
                   Mr. Vishal Tiwari, Adv.
                   Mr. Anuj Saxena- 4378, AOR

in It.48           Mr. Devvrat, President Scaora, Adv.
                   Ms. Yugandhra Pawar Jha, Secretary Scaora, Adv.
                   Mr. Aljo Joseph, Adv.
                   Ms. Khushbu Sahu, Adv.
                   Ms. Nivedita Nair, Adv.
                   Dr. Meenakshi Kalra, Adv.
                   Mr. Anas Tanwir- 2963, AOR  

in It.49           Mr. Atmaram N.S. Nadkarni, Sr. Adv.
                   Mr. Salvador Santosh Rebello- 2891, AOR
                   Mr. Raghav Sharma, Adv.
                   Ms. Sneha Bhargava, Adv.
                   Mr. Devesh Khandelwal, Adv.
                   Mr. Ankit Rana, Adv.
                   Mr. Manu Padalia, Adv.
                   Ms. Manisha Gupta, Adv.
                   Mr. Satatya Anand, Adv.
                   Mr. Amber Chaturvedi, Adv.
                   Ms. Shubhi Shukla, Adv.  

in It.50           Ms. Tanvi Dubey- 4149, AOR
                   Mr. Yash Dubey, Adv.
                   Mr. Mekala Ganesh Kumar Reddy, Adv.
                   Mr. Shashank Tiwari, Adv. 

in It.51           Mr. Kapil Sibal, Sr. Adv.
                   Mr. N. Hariharan, Sr. Adv.
                   Ms. Ashima Mandla- 3671, AOR
                   Mr. Nipun Saxena, Adv.
                   Ms. Mandakini Singh, Adv.
                   Ms. Vanshika Tewari, Adv.
                   Mr. Dev Nagar, Adv.
                   Ms. Anisha Soni, Adv.
                   Mr. Bd Rao Kundan, Adv.
                   Mr. Arjan Singh Mandla, Adv.
                   Mr. Lakshit Raj Gaur, Adv.
                   Ms. Aparajita Jamwal, Adv.
                   Mr. Amaan Shreyas, Adv.
                   Ms. Mannat Tipnis, Adv.
                   Mr. Siddharth S Yadav, Adv.

in It.52           Mr. Pradeep Kumar Rai, Sr. Adv.
                   Mr. Rahul Kaushik, Sr. Adv.
                   Mrs. Pragya Baghel- 1841, AOR
                   Mr. Meenesh Kumar Dubey, Adv.
                   Mr. Reepak Kansal, Adv.
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                   Mr. Aditya Singh, Adv.
                   Ms. Aparna Bhat, Sr. Adv.
                   Ms. Ruchi Kohli, Sr. Adv.
                   Mr. Nachiketa Joshi, Sr. Adv.
                   Mr. P.H. Parekh, Sr. Adv.
                   Mr. Pijush Kanti Roy, Sr. Adv.
                   Mr. Ravi Shankar Jandhyala, Sr. Adv.
                   Mr. Varun Mudgal, Adv.
                   Ms. Divya Garg, Adv.
                   Mr. Umesh Babu Chaurasia, Adv.
                   Ms. Kumud Lata Das, Adv.
                   Mr. Rohit Vats, Adv.
                   Ms. Ruma Pathak, Adv.
                   Dr. Jasmin Kurian Giri, Adv.
                   Ms. Samta Pushkarna Mishra, Adv.
                   Mr. Gautam Kumar, Adv.
                   
For Respondent(s) :Mr. Tushar Metha, SG 
                   Mr. Shubhra Parashar, Adv.
                   Mr. V.P.S. Charak, Adv.
                   Ms. Ritu Reniwal, Adv.
                   Mr. Mahendra Kumawat, Adv.

                   Mr. Tushar Metha, SG 
                   Mr. Tarun Johri, AOR
                   Mr. Vishwajeet Tyagi, Adv.

                   Mr. Tushar Mehta, SG
                   Mr. S.V. Raju, ASG
                   Mr. Annam Venkatesh, Adv.
                   Ms. Sansriti Pathak, Adv.
                   Mr. Bhuvan Kapoor, Adv.
                   Mr. Amrish Kumar, Adv.
                   
in It.40           Ms. Mukta Gupta, Sr. Adv.
                   Ms. Nandita Rao, Sr. Adv.
                   Mr. Lakshay Saini, Adv.
                   Mr. Hemant Kumar, Adv.
                   Mr. Tushar Gupta, Adv.
                   Mr. B Vittal, Adv.
                   Mr. Ujjwal, Adv.
                   Ms. Swaty Singh (in Person), Adv.
                   Mr. Mohit Yadav, Adv.
                   Ms. Akanksha Mehra- 2944, AOR

in It.40.1         Mr. Pyush Beriwal, AOR
                   Mr. Anil Kr. Mishra, AOR
                   Mr. B.L. Shivhare, Adv.
                   Mr. D.K. Sabat, Adv.
                   Mr. Shyam Narayan, Adv.
                   Mr. Ashok Kr. Pandey, Adv.
                   Mr. Prateek Tanwar, Adv.
                   Mr. Amit Acharya, Adv.
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                   Ms. Archana Sharma, Adv.
                   Mr. Shivam Kumar, Adv.
                   Mr. Vedansh Anand, Adv.
                   Mr. Rahul Sharma, Adv.
                   Mr. Kalyan B. Singh, Adv.
                   Mr. Vinod Kr. Tiwari, Adv.
                   Mr. Neeraj, Adv.
                   Mr. Shoumendu Mukherjee, Adv.
                   Mr. Chiranjeiv Kr., Adv.
                   Mr. Satya Ranjan Swain, Adv.

in It.41           Mr. Shrey Ravi Dambhare-  3635, AOR
                   Mr. Sunil Kumar, Adv.
                   Mr. Dheeraj, Adv.
                   Mrs. Km Pratima, Adv.
                   Mr. Chaman Kumar, Adv.

                   Mr. Pavan Narang, Sr. Adv.
                   Mr. Vijay Joshi, Adv.
                   Mr. Prateek Tanwar, Adv.
                   Mr. Amit Acharya, Adv.
                   Mr. Sparsh Jain, Adv.
                   Ms. Ruchita Srivastava, Adv.
                   Mr. Mohit Joshi, Adv.
                   Mr. Piyush Beriwal, AOR

Intervenor/Impleader        
IA 318327/26         Mr. Kirti Uppal, Sr. Adv.
                   Mr. Neeraj (petitioner-in-person)
                   Mr. Satya Ranjan Swain, Adv.
                   Mr. Showmendu Mukherjee, AOR
                   Mr. Uday Bhan Singh, Adv.
                   Mr. Chiranjiv Kumar, Adv.
                   Mr. Shyam Narain, Adv.
                   Ms. Megha Sharma, Adv.
                   Mr. Aniruddha Ghosh, Adv.
                   Mr. B.L. Shivhare, Adv.
                   Mr. Vedansh Anand, Adv.

                   Ms. Rachna Srivastava, Sr. Adv.
                   Mr. Akash Vajpai, AOR
                   Ms. Palavi Awasthi, Adv.
                   Ms. M. Monika, Adv.

IA 318717/26         Mr. ANS Nadkarni, Sr. Adv.
                   Mr. Nalin Kohli, Sr. Adv.
                   Mr. Santosh Kumar, Adv.
                   Mr. Tadimalla Bhaskar Gowtham, Adv.
                  Mr. Alabhya Dhamija, AOR
                  Ms. Mahima Pandey, Adv.
                  Mr. Rahul Tanwani, Adv.
                  Mr. Vishal Kumar Singh, Adv.
                  Ms. Astha Arya, Adv.
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                  Mr. Krishna Kant Dubey, Adv.

          UPON hearing the counsel the Court made the following
                             O R D E R

1. Post the matters on 15.10.2026.

2. Time to file the compliance affidavit as well as response to

the  contempt  notice  in  terms  of  our  order  dated  11.10.2026  is

extended till 15.10.2026.

(ARJUN BISHT)                             (PREETHI DILEEP KUMAR)
ASTT. REGISTRAR-cum-PS                        DY. REGISTRAR
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